
 

NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI 

Dated: 06.11.2020 

 NOTICE  

 
 

Take notice that the following matters listed on 11.11.2020 in the Court of Chairperson will not be taken 

up. The next date of hearing is indicated below: - 
 

S. No. Case No. Name of the parties Original date of hearing Next date of hearing  

1.  Comp. App. (AT) 

(Ins) No. 831 of 

2020 

 

ICICI Bank Ltd. 

Vs. 

NBCC (India) Ltd & Anr. 

11.11.2020 14.12.2020 

2.  Comp. App. (AT) 

(Ins) No. 116 of 

2020 

 

Nurani Subramanian 

Suryanarayanan 

Liquidator for M/S Care IT 

Solutions Pvt. Ltd. 

Vs. 

Employees State Insurance 

Corporation, Rep. by its Regional 

Director & Ors. 
 
 

11.11.2020 14.12.2020 

3.  Comp. App. (AT) 

(Ins) No. 828 of 

2020 

 

RS Infra Projests, 

Through Proprietor Ram Babu 

Sharma 

Vs. 

Supreme Infrastructure India Ltd. 
 

 

11.11.2020 14.12.2020 

4.  Comp. App. (AT) 

(Ins) No. 830 of 

2020 

 

Manorama Shandilya & Ors. 

Vs. 

Ashish Gupta 

Resolution Professional in the 

Matter of Anush Finlease and 

Construction Pvt. Ltd. 

 

11.11.2020 14.12.2020 

5.  Comp. App (AT) 

(Ins) No. 904 of 

2020  

 

Saurabh Kumar Tikamani 

Resolution Professional, Lanco 

Amarkantak Power Ltd. 

Vs. 

NRSKS Mines and Minerals Pvt. 

Ltd. 
 

 

11.11.2020 14.12.2020 

6.  Comp. App. (AT) 

(Ins) No. 484 of 

2020 

 

Noble Resources International Pte. 

Ltd. 

Vs. 

Rajiv Chakraborty & Ors. 

(Resolution Professional of Uttam 

Galva Metallics) 
 
 

 

 

With 

11.11.2020 14.12.2020 

7.  Comp. App. (AT) 

(Ins) No. 485 of 

2020 

 

 

Noble Resources International Pte. 

Ltd. 

Vs. 

Rajiv Chakraborty & Ors. 

(Resolution Professional of Uttam 

Galva Metallics) 
 

 

 

 

 
 

 

11.11.2020 14.12.2020 



8.  Comp. App. (AT) 

(Ins) No. 597 of 

2020 

 

HEC Infra Projects Ltd. 

Vs. 

Jyoti Ltd. 

11.11.2020 14.12.2020 

9.  Comp. App. (AT) 

No. 129 of 2019 

 

Part Heard 

 

M.N. Pratap Reddy & Anr. 

Vs. 

Lakshmi Narasimha Mining Co. (P) 

Ltd. & Ors. 

 
With 

11.11.2020 14.12.2020 

10.  Comp. App (AT) 

No. 148 of 2019 

 

Part Heard 

 

M. Nandana Reddy. 

Vs. 

Sri. Lakshmi Narasimha Mining Co. 

Pvt. Ltd. & Ors. 
 

 

 

11.11.2020 14.12.2020 

 

 
 
 
 
 
 

 

 

 

 

 

 

 
Copy to: - 

                                                                              By the order of Hon’ble Acting Chairperson 

1. Notice Board                 -sd/-                    

2. Website: www.nclat.nic.in                                                                      Registrar       
 

 

http://www.nclat.nic.in/

